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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAII BENCH 

OA. No.256 of_1997. 

Monday this the 17th day of February 1997. 

Co RAIl: 

H[3N'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN 

H3N'8LE fIR. P.V. VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

• M. Ohaskaran, 
Temporary status attained Gang Man, 
Under Section Engineer, 
(Permanent way), 
Southern Railway, 

ngadipuram, 
residing at: 

Elayingathu House, 
Post Kizhayoor, 

	

• Pattambi, 	 .. Applicant 

(By 	Advocate Shrilt.;Govindaswamy) 

Vs. 

Union of India through 
- the General Manager, 
Southern Railway, 
Headquarters Oi'fice, 
Park bun P.O., 
Madras - 3. 

The Senior Divisional Engineer, 
(Co—ordination) 
Southern Railway, 
Divisional Office, 
Paighat. 

The Divisional Personnel Officer, 
Southern Railway, 
Paighat Division, 
Paighat. 	 .. Respondents 

(By Advocate Shri Sant.hosh iathew)(represented) 

The application having been heard on 17th February 

1997, the Tribunal on the same day delivered the follouing: 

I. 	41 	 • 	 .:_ 4 	 t• 

. . . . .2/- 



It, 	
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/ 	
ORDER 

HON8LE MR. A.U. HARIDASN, VICE CHAIRMAN 

Learned counsel ror applicant wishes to 

withdraw the application. 	The application is dismissed 

as withdrawn. 	o costs 

Dated the 17th February, '1997. 

	

P.V. VENKATAKRISHNAN 
	 .V. HAR1DASAN 

	

OMINXSTRATI%JE MEMBER 
	

VICE CHAIRMAN 

rv 


